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ORUDER

When the matter was called for hearing today, Mr.
A.K.Banerjee, ld. counsel for the applicant, submits that he
has no instruction in the matter. We find that a notice was
issued as early as in‘March, 1997. None also appears for the
respondents. We are, therefore, satisfied that the applicant ‘is
no longer interested in pursuing the matter. The appllcatlon”
is, therefore, dismissed as not pressed. No order is passed as

regards costs.
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